33 Written Answers KARTIKA 30, 1885 (SAKA) Writlen Answers - 34

of the infra-structure facilities requir-
ed for industrial development in the
growth centres of the States, (c) In-
vestment opportunities and financial
Tesources required, (d) various types
of facilities and assistance like pur-
chase of equiment, raw materials,
marketing opportunities, sales pro-
motion from various Central and State
levels organisations and agencies in-
cluding public sector undertakings, fin-
ancial and credit institutions, non-
Government institutions and associa-
tions;

(ili) undertaking techno-economic
feasibility studies for preparation of
detailed project report;

Investment Services:

(iv) assisting the entrepreneurs in
negotiations for securing loans on the
basis of detailed project reports;

(v) assisting them 'n recruitment
and training of workers in specific
trades supervisory and managerial
personnel in techno-managerial sub-
jects;

(vi) providing counselling services
for negotiations with the financial and
credit institutions and also for pur-
chase of land;

{vii) providing technical advice for
selection/choice of processes/techno-
logy of manufacture, selection of the
plant and equipment and main raw
materials and location of their sup-
pliers along with particulars of prices
import policy, etc.;

(vili) supervising construction of
building and installation and commis-
sioning of plant, etc.;

Post-Investment Services:

(ix) rendering advice regarding fix-
atlon of prices of finished products;

(x) giving advice regarding keep-
ing accounts, payment of excise duties
and sales tax, stocking of raw mate-
tials, etc.;

(xi) assisting in market studies and
ineluding internal

through Government Departments,
public sector projects, emporia, State

Trading Corporation and others;

(xii) assisting in payment of loans
in minimum possible time by helping
in improving the enterprise level pro-
ductivity through periodical visits and
guidance; and

(xii1) undertaking periodical visits
to selected existing units with a view
to assisting them in (a) overcoming
their problems of production and
management so as to improve the
quality of products and bring down
cost of production, and (b) to prepare
detailed project reports for expansion,
modernisation and diversification and
generally mothering the entrepreneur
for the first two or three years till he
is well on his feet.
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Participation of Foreign Companies in
Development of Tyre and Tube
Industry

*152. SHRI SAT PAL KAPUR: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND TE-
CHNOLOGY be pleased to state:

(a) whether Government have ap-
proached the foreign tyre and tube
firms like Dunlop, Ceat and Firestone
to hand over their technology to the
Indian Manufacturers, if so, their res-
ponse to this; and

(b) what is the extent of participa-
tion of foreign companies in the deve-
lopment of tyre and tube industry in
India and what is the view of Gov-
ernment with regard to their future
participation in the Industry?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRAMA-
NIAM): (a) and (b). While the Gov-
ernment has not made any specific ap-
proach In the matter, approval to the
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renewal of their foreign collaboration
in the case of Dunlop, Ceat and Good-
year is subject to the agreement speci-
flcally permitting Indian Companies to
sub-licence/transfer technical knuw-
how/production  design/engineering
design under the agreement to another
Indian Party or to any National Re-
search Laboratory operated by the
C.S.IR, on terms to be mutually agre-
ed to including the foreign colla-
borator. Renewal of foreign collabo-
ration in the case of Firestone has not
been agreed to. Prima facie it ap-
pears that the response is favourable.

The share of these foreign managed
companies in the total production of
tyre and tubes is of the order of 80
per cent. Their continued collabora-
tion will help the Indian Tyre and
tube industry, to get latest techniques
and modern designs, but Government
are anxious to promote additional
manvufacturing capacity in' the State
sector and in the joint sector. Their
present participation in equity is as
under:— .

Nam: of Company Extent of
foreign
equity
participa-
tion
1. M/s.Dunlop India Ltd. 52°54%,
2. M/'s Firestone . 100,
3. M's. Ceat India 50°34%,
4. M/’s.Goodyear ., 63-08%,

News item ‘U.S. Financed Research
Unit—A Security Hazard’

*153 SHRI VAYALAR RAVI: Will
the Minister of HOME AFFAIRS be
pleased. to state:

‘(a) whether the attention of Gov-
ernment has been drawn to the news-
item appearing .in the ‘Patriot’ dated
the 28th October, 1873 under the cap-
tion “U.S. Fimanced Research Unit—a
Security Hazard”; and





